
   
   

 
 

       
 

 
   
          

       

   

    

    

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Misc. Case No.(SH)107/2013 
In WP(C) No.(SH)79/2013 

BEFORE
 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
 

27.05.2013 

In view of the order passed today in 

WP(C)No.(SH)79/2013, this misc. case also stands disposed of. 

JUDGE 

Lam 



 
 
 

  
 

 
       

 
 

   
          

         

       

   

    

    

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

WP(C) No.(SH)14/2010 

BEFORE
 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
 

27.05.2013 

Mr. AS Siddiqui, learned counsel for the petitioner 

prays for allowing him to withdraw this writ petition. Accordingly, the 

writ petition stands disposed of on withdrawal. 

JUDGE 

Lam 


